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Original Application No.

21“DAay,1013
Mr Lokesh Mathur, Advocate, present for the applicant.

Smt. K. Parveen, Advocate, present for the respondents.

The counsel for the applicant submits that the reliefs

-} claimed in this Application by the applicant, has already been
granted by the respondent-department and accordingly, this

Application has rendered infructuous, therefore, it is dismissed as

infructuous.

The O.A. stands disposed of accordingly.
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